COMPLIANCE REPORT
OF
Original Application No. 895/2019

Arvind Prabhat, Editor-in-Chief, News India 9 Applicant(s)
Versus

State of Uttar Pradesh : Respondent(s)

BACKGROUND:

The Hon’ble NGT (PRINCIPAL BENCH) vide its order dated 30/10/2019 mentioned

“Grievance in this application is against illegal sand mining in river Ganga in
Dibae Tehsil, District Bulandshahr, Uttar Pradesh.

Let the District Magistrate, Bulandshahr and the State Pollution Control Board
(SPCB) look into the matter, take appropriate action in accordance with law and fumish a
factual and action taken report in the matter within one month by e-mail at
Judicialngt@gov.in. The SPCB will be the nodal agency for coordination and compliance.

A copy of this order, along with complaint, be sent to the District Magistrate,
Bulandshahr and the SPCB by e-mail for compliance.

2. Needless to say that order of National Green Tribunal is binding as a decree of

Court and non-compliance is actionable by way of punitive action including prosecution,
in terms of the National Green Tribunal Act, 2010”

In compliance of this order, to constitute a team for joint inspection of said site, the letter
number 2191/OA No-895/19 Dated 16/11/2019 of RO, UPPCB, Bulandshahar was send to
Additional District Magistrate (Finance/Revenue), Bulandshahar. Copy of this letter is enclosed
as Annexure Number (1).

The 06 Number members team was constituted by Additional District Magistrate
(Finance/Revenue), Bulandshahar by his letter number 603/khanan anubhag dated 18/11/2019.
Copy of this letter is enclosed as Annexure Number (2). Name & Post of team members are
given below-

i Shri Sanjay Kumar Singh, Sub District Magistrate, Dibai, Bulandshahar
2. Shri Vikram Singh, Circle Officer, Police, Dibai, Bulandshahar
3. Shri Ajay Kumar, Assistant Environmental Engineer, UP Pollution Control Board,

Bulandshahar

4, Dr. Deepak, Technical Assistant Geology, Bulandshahar.
Shri Amarpal Singh, Revenue Inspector, Narora, Dibai, Bulandshabhr.
6. Shri Vijay Singh, Lekhpal, Village-Unchagaon Khadar, Dibai, Bulandshahar.

]

After it, inspection of said site was done by constituted team on dated 23/11/2019.
Inspection Report is enclosed as Annexure Number (3). At the time of Inspection, sand mining
work found under progress by using semimechanised method at section number 2 of Gata
Number 1, Village-Unchagaon Khadar, Tehsil Dibai, District Bulandshahar.

The depth of sand mining work found 0.5 metre. A weight bridge and 02 number CCTV
cameras are installed at the distance approximately 500 metre from mining area and Weight
Bridge and CCTV cameras are found operational.

At the time of inspection 05 number truck and 02 number tractors were standing to fill the
sand. Sand filling vehicles found covered by plastic sheet. Water sprinklered found on transport
route. No vehicle was found emitting dust at high speed. Transport route was found wetted also.
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The Ganga River is flowing in natural condition. At the time of inspection there is no found
any embankment constructed artificially at this sand mining area. The conditional Environmental
Clearance is granted for sand mining of this area by State Level Environment Impact
Assessment Authority, Uttar Pradesh, Lucknow by letter number 589/Parya/SEAC/4181/2018

dated 18/12/2018. Copy of this letter is enclosed as Annexure Number (4). Photographs are
enclosed as Annexure 5.
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Grievance in this application is against illegal sand mining in river Ganga in Dibai
Tehsil, Distric Bulandshahar, Uttar Pardesh,

Let the District Magistrte, Bulandshahar and the State Pollution Control Board
(SPCB) look into the matter, take appropriate action in the matter within one month by e

mail at judicical-ngt@gov.in. The SPCB will be the nodal agency for coordination and
compliance.
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